
\ TRIBllHfT.i .T»B»LPUR BWnH, JMALPUR

- .. .... 447,

day of January, 2003jabalpur, this the 6 th

Hon'ble Mr. I Mt^e?(Slnistrafcte)-
Hon'ble Mr. R.K. Upadhyaya

(1) O.A. NO. A21 of 1997

1. K.P.S. Bhadorla, s/o. Stel Gopal
Singh Bhadoria, aged about 54
vears. occupation-service,
nesently posted as Sub Divisional
Officer (Forest), Raisen Territorial,
Raisen.

2. R.C. oupta, s/o. Shri P.D. Gupta,
aged about 54 years, occupation
service, presently posted as ̂
Divisional Officer (Forest), south
Seoni (production). District
seoni.

Applicants

{By Advocate — Shri Manoj sharma)
VERSUS

1. union of India,
Through t secretary.
Van & Environment Department,
Mew Delhi.

2. union public service commission.
Through t Secretary, Dholpur House,
Mew Delhi.

3. State of Madhya Pradesh, Through i
SGcrQ^aTYf Van & Environroant Dspartrnantf
Vallabh Bhavan, Bhopal.

4. K.C. Magar, Assistant
Conservator of Forest.

5. (Deleted)

6. K.A. Rizvi, Assistant Conservator
of Forest.

7. indra Math Singh, Assistant
Conservator of Forest.

8. Rameshwar Dayal Sharma,
Assistant Conservator of Forest.

9. Jagdish Chandra, Assistant
Conservator of Forest.

10. Shravan Kumar Chadhar, Asstt.
Conservator of Forest.

11. G.D. Dwivedi, Assistant
Conservator of Forest.

a

Contd,.,2/-
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" representedOf Van & EnvlrftnS Department

.  ••• Respondenta

'  - plSe^ ?;r'fe--:~» KOS. X e
^2| PeAe No, 447 Of 1997

DePe Sharma* S/o» shrl
^ashankar Sharma, aged about

®"^"D1visional Officer^odu^lon), Bagall Sub-Dlvision

.  ••• Applicant(By Advocate - shrl ManoJ Sharma)

VERSUS

1. Union Of India, through ,
^ EnvironmentDepartment. New D^lhl*

Service Commission,
through » Secretary. Dholpur
House, New Delhi.

Hadhya Pradesh.
Through i Secretary, van &
^vlronment Department, Vallabh
Bhawan. Bhopal.

conservator

of^Po?eltt' conservator
6. Indra Nath Singh. Assistant

Conservator of Porest.

7. Rameshwar Dayal Sharma.
Assistant Conservator of Porest,

8. Jagdlsh Chandra. Assistant
Conservator of porest,

9. Shravan Kumar Chadhar.
Assistant Conservator of Porest,

10. G,D, Dwlvedl. Assistant
Conservator of Porest,

11• Rakesh Kumar Pathak. Assistant
Conservator of Porest,

Respondents No, 4 to 11 are represented
through their Secretary. Department of
Van & Environment, Vallabh Bhawan.
Bhopal, ,., Respondents

{By AdVocate-»shri ̂ ,Shanharan tor respondents 1& 2none tor otTJer respondenCa;. contd 3/-
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(3) O.A. NO* 541 of 1997

1, Araol Singh Chandel,
s/o. Shrl Prem Singh Chandel,
Age 54 years. Assistant
Conservator of Forests,
Conservator of Forests Office,
Chhindwara (MP)«

2* Gajendra Singh Solanki,
s/o. Shri Devi Singh Solanki,
Age 54 years. Assistant Conservator
of Forests, south Seoni (Production)
Division, Seoni (MP)• Applicants

(By Advocate - shri R.C. Tiwari)

1. Union of India,

VERSUS

Through Secretary, Forest Department,
Ministry of Environment and Forests,
Paryavaran Bhawan, CGO Complex,
Lodhi Estate, New Delhi 110 003*

2, union Public service Coiwnission,
Through Secretary, union Public
Service Commission, Dholpa House,
New Delhi*

3* The state of Madhya Pradesh,
Through Secretary, Forest
Department, Vallabh Bhawan,
Bhopal (MPl*

4* The Principal Chief Conservator of
Forests, Madhya Pradesh, Satpura
Ehawan, Bhopal (MP).

5. Shri G D Dwivedi, Assistant
Conservator of Forests, Gomarda
Sanctuary, Distt Raigarh (MP).

6. Shri Rakesh Kumar Pathak,
Assistant Conservator of Forests,
Shahdol (MP).

J

Respondents

(By Advocate - shri p. shankran for respondents Nos. 1 & 2,
none for other respondents)

V)

(4) O.A. No. 557 of 1997

D.K. Singh, s/o. Dr. r.k. Singh,
Occupation service Assistant
Conservator of Forest posted in
the Conservator of Forest Rewa
Circle, Rewa.

S.P. Pandey, s/o. shri Sharada
Prasad Pandey, CSccupat ioniser vice
Assistant Conservator of Forest
posted as s\ib Divisional Officer
(Production), Kannod Distt. Dewas.

Contd. 4/-
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presently ̂ ted*M*^*Df°f®?*

S5«J„P'««tly pos?IS"f ISb

.  ̂ ••• Applicants(By Advocate - junior to shri k.s. Wadhwa)

VERSUS

1» Union of India,
Through t Secretary,

mIS "Pertment.

service Commission,
Bew Delhi. """"^P""^ House

'■ ""''■y® Bradesh,Through t secretary, van &
toawSr^ScpSf""""'^* ''®"®^''

*' of Assistant Conservator

'' of Jo«lt!' *®®^®"»® conservator
Singh, Assistant 1Conservator of Forest, ]

7. Rameshwar Dayal Sharma,
Assistant Conservator of Forest,

8. Jagdlsh Chandra, Assistant
Conservator of Forest.

9. Shravan Kumar Chadhar, Assistant
Conservator of Forest.

Dwlvedl, Assistant Conservator
of Forest.

11. Rakesh Kumar Pathak, Assistant
Conservator of Forest.
Respondents No. 4 to ll represented
though their Secretary, Departmentof Van & Environment, Vallabh Bhavan,
Bhopal•

(By Advocate - stei p. shantean for respondents Bos. 1 & 2,
none for other respondents)

Contd. 5/- p

Respondents
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(5) 0>A. NOo 574 Of 1997

uma Shankar Rastogi# son of
late Shrl Ramjl Rastogl, aged
about 44 years» occupation Government
Service, presently posted as Assistant
Conservator of Forest, Land Management,
Satpuda Bhawan, Bhopal* Applicant

fBy Advocate - Shri Manoj Sharma)
VERSUS

1. union of India, Through
The Secretary, Van and Environment
Department, New Delhi.

2. union Public Service commission.
Through the The Secretary,
Dholpur House, New Delhi.

3. The State of Madhya Pradesh,
Through the Secretary, Van and
Environment Department, Vallabh
Bhawan, Bhopal.

4. Jagdish Chandra, Assistant
Conservator of Forest.

5. S.Shrawan Kumar Chadhar,
Assistant Conservator of Forest.

6. G.Do Dwivedi, Asstt. Conservator
of Forest.

7. Rakesh Kximar Pathak, Asstt.
Conservator of Forest.

8. R.p. Afre, Asstt. Conservator
of Forest.

9. S.R. Kharate, Asstt. Conservator
of Forest.

10. s.V. Majumdar, Asstt. Conservator
of Forest.

11. S.N.S. Tomer, Asstt. Conservator of
Forest.

12. K.C. Nagar, Asstt. Conservator
of Forest.

Respondents No. 4 to 12 through -
the Secretary, Department of Forest,
Vallabh Bhawan. Bhopal. ... Raapondenta

(By Advocate - shri p. shankran for reapondenta Nos. 1 & 2.
none for other respondents)

Contd. 6/-



0»A« No» 576 of 1997

s/o. shrl BP
ft5 « Assistant Conservator
mvlslonal''o??r^'^ ^ntlzf M ?f^^cer. Barman.Dlstt. Narslnghpur (mp),

♦♦• Applicant(By Advocate - junior to shrl K.s. W.dhwa)

VERSUS

Union of India.
Thr^gh t Secretary. Van &
Mo Department.New Delhi,

ThJftn Service Commission.Through t Secretary. Dholpur
House. New Dglhl,

Madhya Pradesh.
Through s Secretary, Van &
Environment Department.
Vallabh Bhavan. Bhopal,

Nagar. Assistant Conservator
of Forest,

conservator

6. ^udra Nath Singh, Assistant
Conservator of Forest.

7. Rameshwar Dayal Sharma.
Assistant Conservator of Forest,

8. Jagdlsh Chandra. Assistant
Conservator of Forest,

9o Shravan Kymar Chadhar. Assistant
Conservator of Forest,

10, G.D. Dwlvedl. Assistant Conservator
of Forest,

11. Rakesh Kumar Pathak.
Assistant Conservator of Forest,

Respondents No, 4 to 11 represented
through their Secretary. Department
of Van & Environment, vallabh Bhavan.
Bhopal, (M,P,),

l '-

• • • Respondents

(By Advocate - shrl p, shankran for respondents Nos, 1 & 2.
none for other respondents)

Contd, 7/-
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Congnor Order

o..,..,n,dlwaVII ||

M.1 these si:c applications are disposed of by
4:r,r. enks of conveniencc as the issuethis ooitmon order for sake of con ,,,„ts
„a the tacts ate slmilart The applicantsinvolved Is sate and the tacts ar

have Claimed that all of the. have tetter service reccr s
than the persons selected as ^er select list of 1. . ̂
tot t,romotlon to the Indian Forest Service (tor a or
on prosetion basis tro. the State toreset Service ofticers.
2  in O.A. 421 of 1997 applicants K.P.S.Bhadorla and
nlcoupta joined state Forest Service (for short 'SFSM
in 1965. in O.A. 041 of 1997 applicants ».»1 Sinah «handel
end oajendra Singh Solanki Joined the SFS in 1964 and 1965
respectivelyrt The applicant in OA 447/1997 Shri D.P.Sharma
also Joined the SIS in I965i O.K.Singh. S.P.Pandey and
V.«.Pyasi applicants in OA 557/1997 Joined SFS in 1965
whereas M.S.Thakur another applicant in OA 557/1997 Joined
the SIS in 1967V Applicant Una Shankar Rastogi in OA 574/1997
olains Mmself to be direct recruit in the SFS vdth effect
tron 1.511978. O.A.576/1997 has been filed by o.p.chaturvedl ^
who states that he joined the SFS in l965'.i ^
2.1 All these applicants state that their service
records are iaetter than the persons included in the

select list prepared hy the selection committee met tor

promotion to the IPS on 21.3.1997o It is also claimed that
the entire panel deserves to be quashed for the tollov/ing
reasons amongst others - (a) the selection was tor 14

vacancies and as per the information of the applicants the

last'^persons being Shri G,DJ3wivedi and Shri Rakesi

Kumar Pathak did not come within the zone of consideraticn

as they were at serial numbers 43 and 44; (b) at the time

of argument jit was pointed out that the applicant Gajendra
Singh SolanJdL in OA 541/1997 has not been considered on

account of being over*»aged vAiereas persons elder to him

have been included in the panel; and (c) a person included

Contd,.«8/-
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in the select list - Shri S»N,S,Tomar was awarded pflnlsh*"

ment as per order dated 4.10.19y5,theretore, he should

not have oeen Included in the panel;

3;i On Pehalf of the respondents,it has teen stated

that there is no violation of any rules and no interterence

is called for by this Tribunal!5! In OA 541/1997^ it has
been stated on behalf of the respondent-UPSC that the

name of applicant Gajendra Singh Solankl was not

considered as the same was not included in the list to

be considered ty the Selection Committee,;

3.1 On behalf of respondent no,3 State of Madhya

Pradesh it has been stated that selection to the IFS

from the SFS are made mainly on the basis of merifeit

The selection was done by a committee set up in accordance

with Regulation 3 of Indian Forest Service (Appointment

by PromotionjRegulations,1966 (hereinafter referred to

as 'the Promotion Regulations•)♦ It is also stated

that this Tribunal is not to interfere with the assessment

of annual confidential reports as assessed by the

Selection Gommittee, It has also been stated that the

list of eligible candidates who fall within the zone of i ^

consideration according to ^^egulation 5(2) of the ^
Promotion Regulations was duly forwarded to the

Selection Committee, One candidate whose name also

appeared in the select list of 1996 still remains in the

Same position and situation in view of the pendency of

disciplinary proceedings against him. His name continued

in the list provisionallyii

3.2 At the time of hearing, it was stated on behalf

of the respondents that the cases of all applicants

except Shri Gajendra Singh Solanki v/ere dialy considered

by the Selection Committee, The respondent no,3 State of

in their reply have clarified that private-respondents

G.D.Dwivedi and RaHesh Kumar Pathak were within the zone

of consideration as their names appeared at serial
Contd,•,9/-
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numbers 41 and 42 of the list in aooordanoe with their
seniority in the State Cadre#*

j,3 Regarding the case of Shri S.NdS.Tomar, it
is stated that only punishment of vrLthholding of one
increment was imposed upon him in 1995 which punishment
had lost its efficacy viith the afflux of time and#

thereforep on the date his name was forwarded to the

Selection Committee^there was no adverse entry or

departmental proceedings against him.

4, we have heard the learned counsel of parties

and have perused the material available on record

caretullyii VJe have also gone through the minutes of the

Selection Committee held in the years 1995,1996 and 1997.

5. As per the admission of respondent no.3, the

name of selected person Shri Rakesh Kumar Pathak

appears at serial number 42 of the list of zone of

consideration prepared for promotion to the IFS on

the recommendations of the Selection Committee meeting

held on 21.3.1997. It v;as observed that the zone of

consideration included 43 names for preparing a panel

of 14 persons. The last person included in the zone of

consideration is one MohcL.Kasim Khan. However# his name

does not find place in the select list of 21.3.1997!.i

on behalf of the official respondents,it could not be
consideration tv)

explained as to why the^one was extended by one name

and not restricted to three times of panel of 14»■ However#

we find from the minutes of the selection committee held

in March#1995 that select panel of 13 persons was

prepared v/hereas the zone of consideration v/as up to 41

persons. Similarly# the select list of March#1996 was

prepared for « persons whereas the zone of consideration

was of 25 persons'. Hov;ever# this lack of information from
the official-respondents does not vitiate the select panel

in view of the tact that the person at serial no.43 of
consideration zone has hot been selected and no one has

■t-H . 5 rv <
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been adversely affected by inclusion of his name in the

consideration zone. May be that this extension of zone of

consideration is in accordance with rules,- But, we have

noted it only because no plausible explanation was given

by tie learned counsel of official respondents at the time
of arguments,;

5,1 So far as the exclusion of the name of applicant

Shri Gajendra Singh Solani'JL in OA 541/1997 in the zone

of consideration is concerned, it is noticed that the

date of birth of Shri G,S,Solankl. as per records of

seniority list of SFS officers as on 1,4,1996 was

I9vl*19942^*i AS per letter dated 20/27,12,1997 (Annexuie-A-7)
the correct date of birth of Shri G,S,Solan]fci v^as 18,7,1942,

It is also noticed that Shri Solanxi's name was not within

the zone of consideration in the year 1996, Therefore,

the question of his being in the select panel of 1996
does not arise as on 1,1,1997 (or as on 1,4,1997.as claimed

to have been amended) the aye of Shri G,S,SolanJd. was

more than 54 yearsv Therefore, his name was correcUy

not included by the State Government in the list to be
considered for promotion to IFS by the Selection
committee held on 21,3,1997 in terms of proviso to

Regulation 5(3) of the Promotion RegulaUons, On perusal
of records, we also find that similarly the name of one
Shri P,K,Varughese was also not included in the zone of
consideration tor the same reasoni,)

5,2 We have also considered the minutes of the
selection Committee and we find that none of the

applicants is graded above "very good". As per the
exisUng rules 'outstanding' oandidatis are to be placed
first among the-persons included In the select llatv
S/Shrl u.D.D«lvedl and Rakesh Kumar Pathak whose names
appeared at serial nos.4l & 42 of zone of consideration
have been graded as 'outstanding'. Tl^erefore. they have

a. 14 a*- Tt" is also seen that
been placed in the select list. It is al

n.2 oraded 'very good*, have been includednone of the persons graded v ry y ^

/

J
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in the select list who w«re junior to the applicants.

Theretore, we do not find any irregularity in the

preparation of the panel:.i In this view of the matter, we

do not find any justification tor any interference in

the impugned selectioni

Si In the result, all these Original Applications

being devoid of merits are dismissed ;d.thout any order

as to costs.

o
on■//- Sq//

(R.K.Upadhyaya) (N.N.sin^)
Member (Admnv.) Vice Chairman

D


